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...(Interruptions)... Let everyone cooperate to see that the House functions smoothly and

wisely. ... (Interruptions)... Now, Shri Harivansh.
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Need to save the village and memorial of Shri Jai Prakash Narayan
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SHRI TAPAN KUMAR SEN (West Bengal): Sir, I too associate myself with the

matter raised by the hon. Members.

SOME HON. MEMBERS: We also associate ourselves with the matter raised by
the hon. Member.

MR. CHAIRMAN: Yes, all the people who are raising their hands, their names

can be noted and they can associate themselves with it. Now, Shri Partap Singh Bajwa.
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His Zero Hour matter is Stubble Buming in Punjab and Haryana. g dgd FI—E!EF{U]( faux
2l...(Interruptions)...

Stubble burning in Punjab and Haryana

SHRI PARTAP SINGH BATWA (Punjab): Sir, I wish to raise a matter of grave
concern. The pollution occurring due to the burning of stubble in the States of Punjab,
Haryana, western U.P. is of great concern and is affecting the health of our citizens. After
the paddy fields are harvested, the farmers clear the stubble by burning it, which causes
huge amount of air pollution. The problem of air pollution is compounded by the onset of
winter, resulting in dense smog over the National Capital Region. Last year, Sir, the smog

levels in Delhi were worse than the Great Smog in Britain in 1952.

The National Green Tribunal and the Supreme Court have ordered bans, but the
issue has not been resolved. The farmers need the support of the Government and need
financial aid to clear the stubble instead of burning it. Sir, the NITT Aayog say that
almost 11,000 crores are needed if the farmers had to be paid. ‘j}ﬁ IJg WQT Bl
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SHRI ANAND SHARMA (Himachal Pradesh): Sir, I associate myself with the
matter raised by the hon. Member.

KUMARI SELJA (Haryana): Sir, [ also associate myself with the matter raised by
the hon. Member.



